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Title: The Minister of State of the Ministry of Statistics and Programme Implementation, Minister of State in the Ministry of External Affairs and
Minister of State in the Ministry of Overseas Indian Affairs made a statement correcting the reply to Unstarred Question No. 2522 given on 11th
March, 2015 by Shrimati Poonam Mahajan and Shri Sanjay Kaka Patil, MPs regarding 'Monitoring of Infrastructure Projects.'

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION, MINISTER OF STATE IN THE MINISTRY OF

EXTERNAL AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF OVERSEAS INDIAN AFFAIRS (GEN. (RETD.) VDAY KUMAR SINGH): I beg to

lay on the table a Statement correcting the reply (Hindi and English versions) to Unstarred Question No.2522 given on 11th March, 2015 by Shrimati
Poonam Mahajan and Shri Sanjay Kaka Patil, MPs regarding 'Monitoring of Infrastructure Projects'. This statement pertains to a particular mistake
that had crept in the Question. The statement is lengthy. I do not want to take the precious time of the House. I seek your permission to lay the
statement on the Table of the House.

HON. SPEAKER: You can lay it on the Table.

CORRECTION STATEMENT MADE BY MINISTER OF STATE(INDEPENDENT CHARGE) FOR STATISTICS AND PROGRAMME IMPLEMENTATION
ENCLOSING THE ANNEXURE -I A (ENGLISH AND HINDI) OF THE REPLY TO PART (a) TO (c) OF THE LOK SABHA UNSTARRED QUESTION NO.
2522 RAISED BY SHRIMATI POONAM MAHAJAN AND SHRI SANJAY KAKA PATIL, HON'BLE MEMBERS OF PARLIAMENT (LOK SABHA), ANSWERED
ON 11.03.2015, REGARDING "MONITORING OF INFRASTRUCTURE PROJECTS".

I beg to make a statement to enclose the corrected Annexure -_I A (English and Hindi) of the reply to Part (a) to (c) in respect of "Details of State-
wise Central Sector Projects showing Time Overruns in Road Transport and Highways, Power and Railways Sector (as on 31.03.2014)" for the Lok
Sabha Unstarred Question No. 2522 answered by Ministry of Statistics and Programme Implementation on 11.03.2015.

2. It has come to Ministry's notice that an inadvertent error occurred in Annexure -I A (English and Hindi Versions) in the reply given to the Lok
Sabha Unstrarred Question No. 2522 answered on 11.03.2015. One line in the first page of the Annexure -1 A after S. No. 1 containing the text
"ARUNACHAL PRADESH" inadvertently got deleted (during computer work). Consequently, the Projects at S. No. 2, 3 and 4 pertaining to the State of
Arunachal Pradesh were inadverntly reflected under the State of Andhra Pradesh.

3. The Corrcting Statement may be brought to the notice of the House.

4. The inconvenience caused is regretted.



